
BEFORE THE HON’BLE NATIONAL GREEN 

TRIBUNAL, CENTRAL ZONAL BENCH, BHOPAL 

IN THE MATTER OF 

ORIGINAL APPLICATION NO. 256/2024 (CZ) 

 

HAIDER ALI              .... APPLICANT 

VERSUS 

 

RAJASTHAN STATE POLLUTION  

BOARD AND ORS.     …. RESPONDENTS 
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Action Taken report of 

Regional Office, Bhiwadi 

 

 

 

 

Vaibhav Thakuria 

Counsel for respondent No.1 

+91 7579282001 

vaibhavthakuria@gmail.com 

Place: JAIPUR 

Date:  

  

25.03.2026
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